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(Guidelines for establishment and maintenance of

Old Age Homes

1402, SHRI TIRUCHI SIVA: Will the Minister of SOCIAL JUSTICE AND
EMPOWHERMENT be pleased to state:

{a) the details of the guidelines in place for establishment and maintenance of Old

Age Homes in the country;

(b) the number of Old Age Homes set up by Government in the country during

the last three years; and

{c) the details of funds allocated by Government for setting up and maintaining

Old Age Homes during the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RATTAN LAL KATARIA): (a) This Ministry 1s implementing
a Central Sector Scheme of Integrated Programme for Senior Citizens (IPSr.C) since 1992,
under which grant in aid is given for running and maintenance of Senmior Citizens Homes/
Continuous Care Homes/Mobile Medicare Units etc. The main objective of the Scheme
1s to improve the quality of life of Older Persons by providing basic amenities like shelter,
food, medical care and entertainment opportunities etc. Implementing Agencies (1As)
eligible for assistance under the Scheme are Panchayati Raj Institutions/Local Bodies,
State Governments/UT Administrations through registered societies, Non-Government
Organisations, Voluntary Organisations, Institutions or Organisations set up by
Governments autonomous/subordinate bodies, Government Recognised Educational
Institutions, Charitable Hospitals/Nursing Homes, and Recognised Youth Organisations

such as Nehru Yuvak Kendra Sangathan (NYKS).

{b) and (¢) This Ministry does not directly set up Old Age Homes. However, under
the Scheme of Integrated Programme for Senior Citizens (IPSr.C), financial assistance in
the form of grant in aid 1s given to the Implementing Agencies for running and maintenance
of, inter alia, Senior Citizens Homes etc. State-wise details of project of Semor Citizens
Homes supported and grant in aid released to the implementing agencies during last

3 years 1s given in the Statement.



Statement

Siate-wise delails of Grant-in-aid released for the project of Sewior Citizens Homes during the last three years

(T in lakh)
Sl. Name of State/UT 2016-17 2017-18 2018-19
L Funds No. of No. of Funds No. of No. of Funds No. of No. of
released  beneficiaries Old released  beneficiaries Old released beneficiaries Old
for covered Homes for covered Homes for covered Homes
assisting covered assisting covered assisting covered
of OAH of OAH of OAH
1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh 48271 2150 86 543.01 2200 88 1011.45 2925 117
2. Bihar 10.60 50 2 842 725 1 20.84 100 4
3. Chhattisgarh 0.00 0 0 17.95 7 3 913 25 1
4. Goa 0.00 0 0 0.00 0 0 0 0 0
5. Guarat 124 25 1 8438 50 D: 2053 100 4
6. Haryana 2311 150 6 52.05 250 10 6033 150 6
7. Himachal Pradesh 398 25 1 488 0 2 0 0 0
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1 2 3 4 5 6 7 8 9 10 11
8. Jammuand Kashmir (.00 0 0 0.00 0 0 0 0 0
9. Tharkhand 0.00 4] 0 0.00 4] 0 4] 4] 4]
10.  Karnataka 18553 875 35 32696 1325 53 34061 a5 37
11. Kerala 24.40 150 6. 23.01 100 4 4985 150 6
12 Madhya Pradesh 11.19 100 4 28.29 175 7 93.05 300 12
13, Maharashtra 9013 600 24 20610 a0 % 490.90 1225 40
14 Odisha 23752 1075 43 34017 1350 Re 610,05 1800 72
15 Punjab 242 25 1 536 50 2 11.70 75 3
16.  Rajasthan 1.24 25 1 21.70 75 3 16.28 30 2
17, Tamil Nadu 49770 1950 78 529091 1825 73 933.67 1325 53
18.  Telangana 10471 500 20 108.17 575 3 2229 600 24
19 Uttar Pradesh 62.73 300 12 81.09 300 12 9329 275 11
20, Uttarakhand 3085 175 7 1331 75 3 3515 125 5
21. West Bengal 14769 750 30 141.03 650 % 218.22 600 24
22 Andaman and 0.00 0 0 0.00 0 0 0 0 0

Nicobar Islands
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23.  Chandigarh 0.00 0 0 0.00 0 0 0 0 0
24 Dadra and Nagar 0.00 0 0 000 0 0 0 0 0
Havel
25. Daman and Diu 0.00 0 0 0.00 0 0 0 0 0
26. Lakshadweep 0.00 4] 0 0.00 4] 0 4] 4] 4]
27 Dell 749 25 1 821 4] 1 4] 4] 4]
28 Puducherry 0.00 0 0 0.00 0 0 1.80 25 1
29 Arunachal Pradesh (.00 0 0 0.00 0 0 0 0 0
30, Assam 95.40 300 20 8328 325 13 33522 825 33
31. Manipur 94.08 375 15 119.06 350 14 484.22 1100 44
32. Meghalaya 0.00 4] 0 0.00 4] 0 4] 4] 4]
33. Mizoram 0.00 4] 0 0.00 ] 0 4] ] ]
34, Nagaland 0.00 4] 0 17.43 75 3 18.90 25 1
35 Sikkim 0.00 4] 0 0.00 4] 0 4] 4] 4]
36. Tripura 14.07 75 3 25.58 100 4 2565 75 3
ToraL 2137.79 9000 3% 2722.45 10900 437 513276 12800 512
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